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IN THE CENTRAL ADMINISTRATIVJ TRIEBUNAL:HYDERARBAD BETCH

|
|
i

C.2A.No.501/95 Dt.of decision:16.8. r995
Between |
D.Sudhakar Rao .+ -Applicant :

and

1.Union of India rep. by th
General Manager (Telecom.)
Guntur Division, Il Line,l
Chandramoulinagar, Guntur

Chandramoullnagar, IT 1lin

2.Divisional Englneer(MR)Teiedom
Guntur. L

3.8ri K.Satyanarayana (Enquiry Officer)
Sub Divisional Engineer(Teleccm)
-Karimnagar ++ Respondents

Counsel for the  appplicant :: Mr S.Suryaprakasa Rao

Cecunsel for the respondent :: Mr NR Devraj, Sr.CGSC

CORAM:

HON'BLE SHRI JUSTICE Y.‘NEJLADRI RAC, VICE-CHAIRMAN

L2

HON'BLE SHRI R. RANGARAJAN, MEMBER { ADMN)
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0.A.501/95 C Dt.of decision:16.8.1995

CRDER | (

As per Hon'ble Shri Justice V.Neeladri.Rao,Vice-Chéirman
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Heard learned counsel for both the parties.
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2. This OA was f;iedvpraying for quaéhing the‘Memo
NG .X/DET (MR) /Disc/PSR/27 dated 28.3.1995 issued by‘R2,

whereby the applicant was -dismissed from service,

3. Memo dated 16.8.1995 was filed by the learhed

counsel for the applicant stating that, the applinnt

|

wants to withdraw this OA as he did not exhaust thg

’

departmental remedy by way cf appeal.

4, This OA was called teday at the instance of the
ddvecate Sri D.Deepak Kumer, representing the seniFr counse’

for the applicant for passing appropriate crders i% regard

to the relief prayed for, _ l

- In the result, this 0A is dismissed as witLdrawn
without prejudice to the right of the applicant tﬂ approach
this Tribunal afresh if he is aggrieved by the ouqcome of

his appeal, ‘

6. OA 1s cordered accordingly. No order as to COStsﬁﬁ
'\____——Q_ ' <
{R.RANGARAJAN) , (V.NEELADRI 3A0)
Member ( Admn) . Vice-Chairman
' 1
Dated:The 16th August, 1685 l
Dictated in the Open Court f¥7 r
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THPED BY " CHECKXED BY fﬁug;
COMPARED BY APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
' HYDERABAD BENCH AT HYDERABAD.
' . B m——————

THE HON'BLE MR.JUSTICE V.NEELADRI RAO
' 'VICE CHAIRMAN

AND /

 THE HON'BLE MR.R.RANGARAJANs (M({2DMN)

DATED --_--Lb--l--%-— 1995,
ORDER /JUDGME NT ;
M.A./R.AL/C. A.NO.
in . ) b h
oaNo.  Golgq”
TA.INO. o '(W.‘P. R )

Disposqd of'wiéh.direCtipns.
Dismissed.

Dismisged as withdrawn
;Disﬁd sed for default

-Order d/Rejected.

Nis.order as to costs.






